FORM A

PUBLIC ANNOUNCEMENT .
[Under regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2010]

FOR THE ATTENTION OF THE CREDITORS OF ACCORD HYDROAIR
(PILKHUWA) PRIVATE LIMITED
[y RELEVANT PARTICULARS
1 | Name of The Corporate Debtor Accord Hydroair (Pilkhuwa)
Private Limited
2 | Date of Incorporation of Corporate Debtor 06/11/2013
3 | Authority under which Corporate Debtor is | Registrar of Companies (ROC),
Incorporated / Registered U.P
4 | Corporate Identity Number / Limited Liability | U74900UP2013PTC060447
Identification Number of Corporate Debtor
5 | Address of The Registered Office And Principal | Solid Waste Management
Office (If Any) of Corporate Debtor Company Hinduwan Baroda,
Mukimpur, Tehsil-Hapur
Pilkhuwa Ghaziabad-245304 (UP)
6 | Insolvency Commencement Date in respect of | 07-1 1-2023
Corporate Debtor (Order received on 08-11-2023)
7 | Estimated Date Of Closure of Insolvency Resolution | 05-05-2024
Process
8 | Name and Registration Number of the Insolvency | Bhim Sain Goyal
Professional acting as Interim  Resolution
Professional IBBI/IPA-002/IP-N00726/2018-
2019/12216
9 | Address And E-Mail of The Interim Resolution | 109-B, Pocket-F, Mayur Vihar-II,
Professional, as Registered with the Board Delhi - 110091
bsgoyall(@gmail.com
10 Address and E-Mail to be used for Correspondence | M-215, Rear Ground Floor,
with the Interim Resolution Professional, if different | Greater Kailash-II, New Delhi-
from those given at S.No.9. 110048
cirpaccord@gmail.com
11 | Last Date For Submission of Claims 21-11-2023
12 | Classes of Creditors, if any, under Clause (b) of Sub- | NA




( Section (6A) of Section 21, ascertained by the
Interim Resolution Professional

13 | Names of Insolvency Professionals identified to act | NA
as Authorised Representative of Creditors in a Class
(Three names for each class)

14 | (a) Relevant Forms and NA
(b) Details of Authorized Representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, has
ordered the commencement of a corporate insolvency resolution process of the Accord
Hydroair (Pilkhuwa) Private Limited, vide order dated 07/11/2023, in Company Petition

No. CP (IB) N0. 102/ALD/2022.

The creditors of Accord Hydroair (Pilkhuwa) Private Limited are hereby called upon to
submit their claims with proof on or before 21/11/2023 to the interim resolution professional

at the address mentioned against entry No. 10 only.

The Financial Creditors shall submit their proof of claims by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means. The
proof of claims is to be submitted by way of the following specified forms along with
documentary proof in support of their claims.

Form B- for claims by Operational Creditors (except Workmen and employees).

Form C- for Claims by Financial Creditors,

Form D- for Claims by a workman and employee,

Form E- for Claims by authorized Representative of workmen and employees,

Form-F- for Claims by creditors other than financial creditors and operational creditors.

In orfier to get the copy of form, you may download the above mentioned forms from the
website as prescribed under Insolvency and Bankruptcy Board of India (Insolvency
Resolution process for corporate persons) Regulation, 2016.

Sub.missiox_l of false or misleading proofs of claim shall attract penalties. All claimants are
advised to invariably mention their PAN, email id and phone number in the claim forms.

Date: 08/11/2023 (Bhim Sain Goyal) -
Place: New Delhi Interim Resolution Professional
Regn. No. IBBI/IPA002/IPN000726/2018-19/12216
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BAJAJ HOUSING FINANCE LIMITED

Corporate office: Cerebram T Park B2 Bullding 5th flocs, Kalyani Magar, Pune. Maharashira 411014
Branch Offices : 144h Floor Agarwal Matro Heights Metaji Subhash Palace Pitampura Naw Dethi -110034

Demand Notice Under Section 13 (2] of Securitization and Reconstruction of Financial

Assets and Enforcement of Security Interest Act, 2002.
Undersigned belng the Authorized officer of Mfs Baja] Howsing Finamce Limited, hareby gives the following notice o the
Borower(s W Co-Baorrower(s] who hawve failed io discharge their liability i.e. defaulted in tha repayment of principal as wall as thea
interest and other charges accrused there-on for Home loan{siLoan{s) against Property advanced fo them by Bajaj Housing
Finance Limiled, and as a consequencs the loan(s) bave becomes Mon Pedorming Assels. Accordingly. notices were issued to
hzm uncher Section 13 (2) of Securilizaticn and Reconstruction of Financial Assels and Enforcement of Security Inferest Act, 2002
and rules there-1o, oo lhair last known addresses, howevar the same have bean relurned un-serdadiundeivered, ag such lhe
Borrower{a )V Co-Borrower|s) are heraby intmated!informead by way of this publication notos to clear their outstanding duss undsr
the koan facilities availed by them from tme 1o time.

BCL ENTERPRISES LIMITED
Regd off: 510, Arunachal Building,19, Barakhamba Road, New Delhi-110001
CIN: L65100DL1985PLC021467; E-mail: belenterprisesitd @gmail.com ; Ph: 011-45689444

Extract of Standalone Un-audited Financial Results for the Quarter and Half- Year ended 30" September, 2023
(Rs. In Lakhs)
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Loan Account No/Mame of the Borrowen|s)/ Address of the Secured! Mortgaged Dermand Molice
Co-Borrowens) Guarantor(s} & Addressas Immovable Asset! Properly to be enforced Date & Amount
Branch : DELHI LAN Mo, H401HHLDES 3962 Al Thal Fiece And Parcel O The Mon-agricullural | 27" Oct 2023 &
1. DHEERA.J PARASHAR (Barrowser}al Fial Na, E- | Property Described As; Lig House Mo, 131, Land Area Fsa. 76,54 7 F6i-
101 Jm Aroma Inner Road, Nr. Spectrum Metra 50 [ 50 Sgmtr Having Total Covered Area 70 Sgmir | (Rupees Seventy

Sector-75, Moida, Gautarm Buwdh Magar LUtar
Fradesh-201309. Alsa A LI House Moo 131,
Silualed In Block-n, Seclor-12, Moida Dt Gawlam
Buwedh Magar, Uttar Pardesh-201301,

Six Lac Fifty Four

Thousand Saven

Hurdred Sevenly
Six Cnkyh

Shuated In Biock-Md. Sector-12, Nolda Dist Gautam
Budh Magar, Lilar Pardash 201301, Easl |- House Mo
132 Wast - House Mo 130 Morth - House Mo 112
South - 5 bir Road

This step is being taken for substibiled sarvice of notice. The above Borrowers andior Co-Borrowers Guarantors) are advised to
maka the paymants of outstanding along with future interest within 60 days from the date of publication of this notice failing which
(without prejudice to any other right remady available with Bajaj Housing Fimance Limited) further steps for taking possession of
the Secured Assels! mordgaged property will be iniliated s per the provisions of Sec, 134} of the Securitizabion and
Recomsirection of Financal Assels and Endforcement of Security Interest Act, 2002, The parties namad above ane also advised naol
bo alienate, create third party inlerest inthe above menboned properies. On which Bajaj Housing Finanee Limied has the charge.

Sdi- Authorized Officer, Bajaj Housing Finance Limited

Flace: DELHI /INCR Date: 10 Now 2023

BRILLIANT PORTFOLIOS LIMITED
Regd. Office : B -09, 412, ITL Twin Tawer, Nelaj Subhash Place, Pitampura, New Dalhi-110038
CIW MO : L74E300L1394PLCORTE0T, Websie © wwi brilllantpartialios cam, Tel : 011-450584863, Emal : brillanlporifoliks@amai com

Extract Of Unaudited Results For The Quarter / Halt Year Ended 30/09/2023
I¥ In Lakhs except per share data)

RN L O [ET]
ST. Particulars Quarter Ended | Half Year Ended | Quarter Ended | .| weerenfovn S mew oh ansf g—fifder. e e 5-!"':1"*'” uiem
Tk e 1= 10 ey ] 2 > Lee e oI B
No. 9/30/2023 9/30/2023 9/30/2022 i BN A e i iﬂ T :
(Unaudited) (Unaudited) (Unaudited) | oo e i i A
1 | Total Income from operations 39.30 03.04 82/.01 5 o A O
E Aol A1 @] HE
2l Net Frofit/ (LOSS) orine perIOG (DeTore IaX, I:XCGpIIOHaI ana/ 29.U0 99./9 12.02 ¥ Aie ke e W= #=[a Fafes .?i.u!'_l_",ﬂ: '_.'.1._—'.J||_. P 'r_p:-:::.\_l
or Extraordinary items) wanw ucdiaanchal.org 7 921 i
v - f-ams ol P TeEe - B saimm a1 [ s W
3 | Net Profit / (Loss) for the period betore [ax (aiter Exceptional 23.00 39.79 12.02
and/or Extraordinary items)
: : . Address: Tth Floor, NPA
4| Net Profit/ (Loss) for the period after Tax (after Exceptional 19.44 30.83 12.02 [0 | DB] RANK M;‘lh;‘l;{ﬂr::nt b I: 1081 Tower, SR
and/or Extraordinary items) WTC Complex, Cuffe Parade,
. " — - : Mumbal - 400005
5 | Total Comprehensive Income for the period [Comprising Profit / 12.23 23.62 11.68 Ll LGS SOMIE084G 08 403 :
(Loss) for the period (after tax) and other Comprehensive Income PUBLIC NOTICE FOR SALE OF IMMOVAELE PROPERTIES
(after tax)] (Refer Note No. 2) AFFEEIDIK V-4 (See proviso to Rule (1) .
i i . E-auction Sale Motice Tor Sale of Immovable Assets under the Securitisation and
6 | Paid-up Equity Share Capital (Face Value of Rs. 1/-) 1,166.00 1,166.00 1,166.00 Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
. read with proviso to Rule 9 1) of the Security Interest |Enforcement) Rules, 2002,
Audited Balance Sheet of the previous year Guarantons) that, the below described Immovable properties mortgagedy charged to
. the Secured Creditor, the constructive,/physical Possession of which has been taken
o | Earnings Fer Share (of Rs. 10/- each) by the Authorised Officer of IDBI Bank Ltd. Secured Creditor, will be sokd on “As s
(for continuing and discontinued operations): where is", “As is what 5™, "Whatever there is” and "Without Recourse bagis”™ on
_ December &, 2023 for recovery of Rs 169,15,91,233- (Rupees One Hundred and
Basic: 0.02 0.03 0.01 Sixty Nine Crore Fifteen Lakh Ninety One Thowsand Two Hundred and Thirty Three
Diluted: 002 003 001 ankyd as on OL-04-20108 plus interest and other charges thereon due (o IDEI Bank
' ' ) ' Ltd., Secured Creditor from MYs Lanco Amarkantak Power Ltd and Third Party
Notes: Security Providary M/s Himavat Power Limited. The reserve price and earnast

1. The financial resulis of the Company for the Quarter and Haf year ended September 30, 2023 have been reviewed & recommended by Audit
Commattes and approved by the Board of Directars of the Company at its mesfing held om 031172023,

2. The abowe is an extract of the detailed format of unaudited fimancial results for the Cuarter and hatf year ended Septermber 30, 2023 filed with the
Sbock Exchanges under regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, The full format of the
unaudited financial results for the Quarier and Half vear ended September 30, 2023 is avaiable on the Stock Exchange Website
wherw. bsedndia.comand on the Company Website wwa brilliantportiolios.com.

3. The figures of the previcus periodivear have been regroupedirearranged wherevar necessany (o make them comparable with the cumant
pariod's figures.

For and on behalf of the Board of Directors of
Brilliant Portfolics Limited

RAVI JAIN
Flacs ; Meaw Delhi MANAGING DIRECTOR
Date 091172023 DIN : 02652612

Quarter Quarter Cuarter | Six Months | Six Months Year
Particiil ending ending ending | ended ended ending
arucuiars 30.09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30.00.2022 | 31.03.2023
{Unaudited)| (Unaudited) 1lJnaudiIE-d:Eﬂlnaudite-dml.lnauditedr (Audited)

Total Income From Operations (Mef) 7303 74.12 B357] 14805 125 86 ATTAN
Kt Profiti{Loss) for the Period (Before Tax and Excegtional Rams) 3587 22 40 13.35) 4827 2631 314
el Profit{Lerss) for the Period Balcee Tax (After Excaptional Hizms) 25 87 23 40) 13.35| 4827 2631 8344
Wat ProfitiLoss) for the Period After Tax (Afler Excaplional Bams) 19.4 16,88 9.77) 36.09 19.42 4677
Tala D’.:l"nFl'EhEﬂ'.-ii‘-'E L1|:|:|T|E|.'|:IJ:|55:|[|:rlI'£|FEfi:H.1 191 1664 937 15,04 19 .42 A6.77
Equity Shane Capilal k18 2018 3‘5I.'I.1'E|§ 3018 3018 018
Earming Per Share (Face Value of T 1(¥- Each)
&) Basic 062 0.54 03| 1.15 063 151
{b) Diluted 062 0.54 03| 1.15 063 151
NOTE:

1. The Company is having only one business activity so the segment reporting under Ind AS-108 is not required.

2. The Above result were reviewed by the Audit Committee and approved by the Board of Directors of the Company in their meeting
held on 09th November 2023. The Statutory Auditor of the Company have provided Limited Review Report for the same.

3. Figures of previous periods were re-grouped/re-classified wherever necessary to confirm to the periods of current periods.
4. Indian Accounting Standards are applicable on the Company w.e.f 1st April 2019.

On Behalf of the Board

BCL Enterprises Limited
Sd/-

Mahendra Kumar Sharda
(Managing Director)
DIN:00053042

Date: 09.11.23
Place: New Delhi

rioney deposit will be as under:
DESCRIPTION OF IMMOVABLE PROPERTIES

Sr Mo Duscription of Property Resorve Fﬂ“' EMD
(Rs. crore} | (Rs. crore)
Mon Agricullure free hold fand
admeasuring 350,838 hect situated at
1 |Chaparghata, Willage Amelia, Village 49.50 5.00

kehhgaon and Village Sihar, Pargana &
Tehsil Bhognipur] District [Ramabainagar]
im the State of [Uttar Pradeshl).

Sale of Bid/ Tender Document

Date & Time of Inspection Properties
Bid/ Tendar Increase Amount for
Properties

14112023 to 04,12 2023
o011, 2023 from 11:00am to 4:00pm
by Rs. 5,00,000;-

KRA LEASING LIMITED
CIN : L65993DL1990PLC039637;
Ph. No: 0124-4746817; E-mail : kraleasing1990 @ gmail.com; Website: www.kraleasing.com
Regd. Off: C-20, SMA Co-Operative Industrial Estate, GT Karnal Road, Delhi-110033
Corp. Off: Plot No.3, Sector-11, IMT Manesar, Gurugram-122050, Haryana
Extract of Consolidated Audited Financial Results for the Quarter and Year ended on 30th September 2023

( Figures Rs. in Lakhs )

their respective meetings held on 09" Nov, 2023.

2 The above is an extract of the detailed format of financial results filed with the BSE limited under regulation 52 of the
SEBI (Listing Obligations and Disclosure Requirement) Regulations, 2015, for the quarter and half year ended
30" September, 2023. The full format of the quarter ended financial results are available on the websites of the BSE limited at
www.bseindia.com

# Exceptional and/or extra ordinary items adjusted in the statement of Profit and Loss in accordance with IND-AS rules/
ASrules, whicheverisapplicable.

For and on behalf of the Board of Directors

Sd/-
Place: Delhi Tushar Aggarwal
Date: 09.11.2023 (Managing Director)

AKARA CAPITAL ADVISORS PRIVATE LIMITED Particulars Quarter Quarter Corresponding | Previous year
60, THIRD FLOOR, ARJUN NAGAR, KOTLA MUBARAKPUR, NEW DELHI-110003 ended ended quarter ended ended
CIN: U74110DL2016PTC290970 (30/09/2023) | (30/06/2023) (30/09/2022) (31/03/2023)
STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND Un-audited | Umaudited Unaudited Audited
HALF YEAR ENDED SEPTEMBER 30, 2023 (Rs. in lakhs except EPS) Total Income from Operations (net) 106.83 195.74 80.70 359.24
Sr. | Particulars Quarter ended | HalfYearended Year ended Net Profit/(Loss) for the period (before tax, Exceptional 83.36 222.47 55.80 150.13
No. 30.09.2023| 30.06.2023] 30.09.2022] 30.09.2023| 30.09.2022| 31.03.2023 and/or Extraordinary items)
(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Audited) Net Profit/(Loss) for the period before tax(after 83.36 22247 55.80 150.13
Total income from Operations 20,070.81 21,341.89 1 2,584.16 | 41,412.70 5,391.65 21,315.25 Exceptional and/or Extraordinary items)
~2 | Net Profit/(Loss) for the Period (7,18343) | 2,16294 | 73985 | (502049)| 1727556 | 3,981.70 Net Proff{Loss) for The period 8336 555 17 5580 9963
(Before Tax, Exceptional and/or P ' ) ' '
extraordinary items#) | | Total Comprehensive Income for the period 75.38 133.63 58.72 148.69
3| Net Profit/{Loss) for the Period (7,183.43) 2,762.94 ] 739.85 | (5,02049) | T1,275.56 3,98T.70 [comprising Profit/(Loss) for the period (after tax) and
(Before Tax, Exceptiinal and/or other comprehensive income (after tax)]
extraordinary items#) | , : ,
4| Net Profit/(Loss) for the Period After | (5,262.40) | 3,340.87 64514 | (1,92153) | T,030.87 | 2,59045 Paid-up equity share capital [Face value Rs. 5 per share]  629.74 629.74 629.74 629.74
Tax (After Exceptional and/or Reserves (excluding revaluation reserves as Shown in N.A. N.A. N.A. 3,690.13
extraordinary items#) the Balance Sheet of previous Year)
> | Earnings per share # Earnings per share - (after extraordinary items)- 0.60 1.06 047 111
Basic ®) -T.81 T247] 0.037] -0.69 0.46 T.11 (of Rs. 5/- each)
Diluted (}) -1.88 1.19 0.03 -0.68 0.46 1.11 - - - -
o l l Diluted earnings per share- (after exceptional items)- 0.60 1.06 047 1.11
1 Theabove unaudited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at (of Rs. 5/~ each)

Be Swasth Healthcare Limited

(Formerly known as Ujala Commercials Limited)
CIN: L93000DL1985PLC021397
Regd. Office : 487/63, National Market, Peeragarhi, New Delhi 110087
Email: cs@be-swasth.com, Contact No. 011-46142960

Notes:

The financial results have been prepared in accordance with Indian Accounting Standards (‘Ind AS’) prescribed under section 133
of the Companies Act, 2013 read with relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015 (as amended) and SEBI circular dated 5th July, 2016. The full format of the Standalone
and Consolidated audited Financial Results for the quarter ended on September 30", 2023 are available on the Stock Exchange
website www.msei.in and the Company's website www.kraleasing.com.

KRA Leasing Limited

Rajesh Mehra
Director
DIN: 00058232

Date : 08.11.2023
Place : Gurugram

Last Date of Submission of 04122023 up o 4:00pm
Bid along with EMD

Date & Time of E-Auction

06122023 from 11:00am to 1:00pm .
With unlimited extension of & minutes |

For detalled terms and conditions of the sale, please refer to the link proveded in
bttps://www. bankeauclions.com and IDBI Bank’'s website
https:/ Awwweidbibank.co.in. For amy clarfication, the interested parties may contact
Shri, Tarun Kumar Prasad (Contact No., 9674081114, Email
tarun kumar@idbi.co,inl or Sha Abhishek Pasi [Contact No Mob No: SEBEB3E963
Ermail - Abhishek pasi@idi.co.in). For E-auction support, please contact Shiri Bhavik
Pandya (C1 India) Contact Mo BESREEZ93T | Email 1d: guigral®clindia. com
Date:.10-11-2023
Place: Mumbai

5d,/-
AUTHORISED DFFICER

Extract of Un-audited Financial Results for the Quarter and Half Year Ended September 30, 2023

(Amount in Lacs except EPS

Glix Gapital Services Private Limited

CIN: UehS29DL1984PTC116256
Regd. Office: Aggarwal Corporate Tower, Plot No. 23, 5 Floor, Govind Lal Sikka Marg,
Rajendra Place, New Delhi- 110008
Telephone: 0120-64685400, Website: www.clix.capital

KANORIA ENERGY & INFRASTRUCTURE LIMITED

(Farmearly known a3 A INFRASTRUCTURE LINMITED)
Regd, Office & Works: Hamrgarh - 311 025, DisiL Bridwara (Rajasthan)
Phone: (1432-286102, FAX: 01262-256102, Website: www.ainfrastrugiue, com
Email: cai@kanonia.ong, CIN: LES191RN SA0PLCON0TT

NOTICE

Transfer of Equity Shares of the Company to Investor Education and Protection Fund (IEPF)
MOTICE is hareby given o Sharsholders of the Company that pursuant to tha provisions of Section
124(5) of the Companies Act 213("the Act”) read with Investor Education and Pratechion Fund
Authoaty Chooounting, Audit, Transfer and Refund) Rules, 2096 ["the Rules"jas amended, the
divicdend dectared on the equity shares for tbe inancial vear 2015-16, which remained unckimed fos
a penod of seven years will be craditad 1o the Imeestors Bducation and Prafacton Fund (IEPF). Tha
comespanding shares on which dividend has not bean paid or claimed for sevan consecufiee years
will 850 beiransfarrad by the Company to the Demat Account of IERF Authoriby,

In compliance fo the Rules, the Company has communicated indwidually o the concemed
sharehakders and the dedails of such shares liable & be ransterred W IEPF are also made available
on cur websile al Hilps: s ainfrastrchure com Tharelons, he Shareholders of the Company ara
raquastad to daim the deidend declarad far the financial year 201 5-18ardiar onwards bafore Friday,
24" Movember, 2023 bo avoid fransfer of shares fothe IEPF,

Concemed shareholders holding shares in physical frm and whose shares are Rabée to be
transferred by [EPF, may note that the Company would be Issuing duplicate share cerificate in ligu of
the ariginal certificate hekd by tem for the purpose of ransfer of shares o IEPF and the Company
shall inform the depasibary by way ol corparaba stlion o canvarl the duphcale share cerbficata inda
camet fiarm and fransTer in fawarof IEPF.

Further thatthe arigingl share cerificats which is registeradin the name of original sharehalders and
Trarsferred tothe [EPF will sland automatically cancedied and be deemed non-negatiable, Cancarmed
sharehokiers holding shares in dematerialized form may nole thal the Company shal Inform Lhe
capositary byway of corporale aclion for franshar of shamas in favor ol the damal accounl of the IEPE
In case the Company doas nof receive any communicalion from the concernad sharehokders on o
bafare Fridey, 24" Wowembear, 2023 Company shall transder the resultant Shares and Dividand for the
year 2015-16 inthe acoount of IEPF pursuant io the provisions of the Act and the Rules

Fiease nobe thal no clalm shal e aganst the Comgany in respectof the unclaimed dividers amount
and shares 50 lransharmad Lo the IEPF. Howaves, any parson whose shafas and ungaid dividend is
tramsfarrad 1o tha |[EPF may claim the shares and diadend from the Invastor Edwcaton and
Protecticn Fund Authoriy (*|EPF Authoeity”] as perthe procedures prescribed urder the Rules,

For amy queries an the abowe matter, Sharsholders are requastad fo please contact Company’s
Registrar & Share Transfier Agent (RTA] - WS BEETAL Financlal & Computer Services Pvi Lid,
at BEETAL HOUSE, 3" Floor, 99, Madangir, Behind LSC, Mew Delhi - 110062 Phone:
011-Z3961281-283 , 26051061, E-mail; bestalrtaiigmail.com

By order of the Board of Directors

For KANORIA ENERGY & INFRASTRUCTURE LIMITED
{Fomery Known a5 A Infrastructurs Limited

Quarter Ended Half Year Ended Year Ended
—30-Sep-23 | 30-June-23 | 30-Sep-22 | 30-Sep-23 | 30-Sep-22 | 31-Mar-23

PARTICULARS Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
Total Income from operations 14.59 2.25 7.25 16.84 16.11 25.11
Net Profit/ (Coss) Before Exceptional and Extraordinary
Items and Tax 9.70 -1.05 -0.27 8.65 0.94 -3.13
Net Profit/ (Loss) after taxes, minority interest and
share of profit/(loss) of associates 9.70 -1.05 -0.27 8.65 0.94 413
Total Comprehensive Income for the period 9.70 -1.05 -0.27 8.65 0.94 413
raid-up equity share (face value < 10/- eacn) 111.90 111.90 111.90 111.90 111.90 111.90
Reserves excluding Revaluation Reserves as per
balance sheet of previous accounting year - - - - - -19.49
earning Per Share (or < 10/- each) (not annualised) 0.0/ -0.09 -0.02 0.77 0.08 -0.37
A) Basic
B) Diluted
Notes:

1. The above Un-Audited Financial Results of the Company, reviewed by the Audit Committee and approved by the Board of Directors at their meeting
held on Wednesday, November 8, 2023. The Limited Review Report of the Statutory Auditors is being filled with the Metropolitan Stock exchange of
India Limited.

2. The above s an extract of the detailed format of Un-Audited Financial Results for the quarter and half year ended September 30, 2023, filed with the
Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Un-
Audited Financial Results for the quarter and half year ended September 30, 2023 along with the Limited Review Report of the Statutory Auditors is
available on the website of the Stock Exchange i.e. www.msei.in and of the Company i.e.www.be-swasth.in.

For Be Swasth Healthcare Limited

(Formerly known as Ujala Commercials Limistgij

Sonali Gupta
(Director)
DIN: 09277676

Place : New Delhi
Date : 09/11/2023

Extract of standalone financial results for the quarter ended 30 September 2023

FUTURISTIC SOLUTIONS LIMITED

CIN: LT4835DL1SBIPLCO16586

Regd. Office: M-50,

Website; www.fsl.co.in Fax:; 011-2825860, Ph: 011-41630436, 41634701
STATEMENT OF UMALUDITED FINANCIAL RESULTS

FOR THE QUARTER & HALF YEAR ENDED 30TH SEFTEMBER 2023

{Amount In Lakhs}

lind Floor, M-Block Market, Greater Kailash-1, New Delhi-110048

PARTICULARS

Cuarter and

|

Year to Currant
period

Year
ended

30-09-23

30-06-23

30-09-22

30-09-23

30-09-22

H-03-23

Unaudited

Unaudited

Linaudited

Unaudited

Unaudited
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Motes:

The Company has adopled Ind AS rom [ 04,2019, Accordingly. these Financial stalement has been prepared in acoordance
wilh Indian Adcounting Stardards (Ind-A5) as prescribed undar sacton 133 of Compardes Act, 2013 read with Rule 3 of

trva Companies [ Indian Accounting Standards) Amended Rulas, 2016

The unaudited financial resuits for guaner ended on Seplember 30, 2083 have been reviewed by the Audil Committes and
approved by Board of Directars of lne Company inthair respective meeting held on Novernber 09, 2023 and Hmiled review

ol the same 15 carfied aul by the stalufory audiors of 1he {:-I:Ir'l"IFIEr':.'g'

Previous period sfyears's figures have besn regroupedirecasted wherever applicabla, to the estent possaibla

Ma imvestar Complamt was pending at the beginning of the guaraer and ma complaint was received during the quarter &

perding for disposal af fhe ersd of quarter

The Company is engaged primarily inthe business of financing and sccordingly there are no separate reporablis segments

as par Ind AS 108 dealing with Operating Sagmant.

Date: November 09, 2023
Place: Mew Delhi

For Futuristic Solutions Limited

Mandesp Sandhu
{Managing Director)
CHM:

5di-

a0115301

{INR In Iacs)
Quarter ended Year ended
'?& Particulars 30-Sep-23 30-Sep-22 31-Mar-23
Unaudited Unaudited Audited

1 | Total Incame from Operations 21501 16,847 69,068
2 | Met Profit f {Loss) for the period

[before Tax, Exceptional andior Exiracedinary items) 2,148 1.017 o419
3 | Net Profit ! {Loss) for the period before tax

[afier Excepbional andior Extracedinary itams) 2,148 1,017 31,365
4 | Met Profit f {Loss) for the pericd after tax

|after Exceptional andior Extraordinary items) 1,607 79 2441
5 | Total Comprahensive Income far the pariod

[Comgprising Profit {Loss) for the perod (after tax)

and Other Comprehensive Income (after tax)] 1,698 803 2468
& | Paid up Equity Share Capital 1,43,599 1,43,599 1,43.599
T | Resarves (excluding Revaluabion Resane) 63,432 57,506 59,524
& | Securities Premium Acoount 10,304 10,304 10,304
9 | Networth 207,031 201,105 203,123
10 | Paid up Debt Capitall Outstanding Debt 4, 00,745 2,84,090 3,30 608
11 | Qutstanding Redeemable Preference Shares MA MA MA
12 | Debd Equity Ratio 194 1.41 163
13 | Eamings Per Share (of Rs. 10-each)

{for continuing and discontinued operations)” -

Basic: 0.11 0.06 017

Diluted: 0.11 0.05 0.16
14 | Capital Redemption Reserve MA MA, MA
15 | Debenlure Redemplion Reserve MA A MA
16 | Dabt Servica Covarage Ratio MA MA MA,
17 | Interest Senice Coverage Ratio A, A MNA

*Cuarter end Basic EPS and Dilutad EPS are not annualised

Motbe 1: The above results for the quarter ended 30 September 20023 have been reviewed by the Audit Commities and approved by
the Board of Directors at their respective mestings held on 8 November 2023, in accordance with the requirement of
Reguiation 52 of the SEBI (Listing Obligations and disclosure requirements) Regulations, 2015, as amended.

Mote 2: The above is an exiract of the detailed format of the guarter andad results filad with tha MNational Stock Exchange (NSE')
under Requiation 52 of the SEBI (Listing Obligations and Disclosure Requiremeants) Regulations, 2015. The full financial
resulls ara avallabla on the website of Mational Stock Exchange (www.nseindia.com) and is also available on the

Company’s wabsite wwwclix.capital

Mote 3: For the itlems referred fo in the sub-clauses of the Regulation 52 [4) of the SEBI (Listing Obligations and Distlosure
Requirements) Regulations, 2015 the perbinent disclosures have been made to the National Stock Exchange and can be

atcassed onwehy nseindsa,com,

Moted4: During the financial year ended 31 March 2023, the Board of Directors of the Company had approved a Scheme of
Amalgamalion {“the Scheme”) for Amalgamation of its wholly owned subsidiary Clix Housing Finance Limited (CHFL) into
the Comgany. The Company approached all the stakehotders including Reserve Bank of India (REI) for Mo objection for the
same. REl had vide iis ketier dated Oclober 27, 2022 and January 31, 2023 given its no objection for the Company & CHFL,
respectively. In the interim both the companies are re-evaluating the oplion of going ahead with the Schems,

Place: Gurugram
Date: 8 November, 2023

For and on behalf of the Board of Directors
Clix Capital Services Private Limited

Rakesh Kaul
Whaole-time Director

Sdi-
Kuldesp Kaw
Place: -Hamirgarh, Bhilwara Diractor
Dabe; 08.11.2023 DiM: 0FBRZ2M
FORM A
PUBLIC ANNOUNCEMENT

[Under requiation & of the Inscivency and Bankrupicy Baard of india (Insalvency Resolution
Process for Comparale Persons| Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF ACCORD HYDROAIR
—— __(PILKHUWA) PRIVATELIMITED
(1 :'Hm‘r&c_:-fThe Carporate Debitor | Accond Hydroair (Fikhuwa) Private Limited |
|2 | Date of Incorporation of Corporats Debtor | 06/112013 .
3 | Authorily under which Corparate Deblaris | Registrar of Companies (ROC), LLP
Incarparated / Reqistenad _
|4 | Corporate Identity Number | Limited Liability | UT4900UP2013PTCOR0447
|| Identication Number of Corporate Debtar
3 |Address of The Registerad Offics And
Principal Office (I Any) of Corparala Dablor

Salid Waste Managameni Company
Hinduwan Baroda, Mukimpur, Tehsi-Hapur

[ | | Pilkhuwa Ghaziahad-245304 (LIP} _
6 | Insolvency Commencement Date in respect | 37-11-2023 (Order recesved on 08-11-2023)

{of Carporate Debtar

[7 | Estimaled Dale Of Closura of Insalvency | 05-05-2024
| |ResoluborProcess =~ -
8 | Mame and Reqistration Number of the [ Bhim Sain Goyal

{ Insolvency Professional acling as Intarim | IBBUPA-DIH IP-H007 25/ 201 B-20 19126
| | Resolubion Professional | |
9 |Address And E-Masl of Thi [ntedim Resolbon | 1098, Pockel-F, Mayur VinardE, Delbi - 110091
|| Professanal, as Registered with the Board | bspoyalt fgmail.com |
101 Address and E-Mail fo be used for | M-215, Rear Ground Floor, Grealer Keilash-
| Comespondence with the Inbanm Rasalution | I, Mew Dethi- 110046
Profassianal, if diffarent from thasa given at | cinpaccerd @gmail.com
S.Npa.
(11| Last Date For Submission of Claims | 21-11-2023
12 Classes of Creditors, if any, under Clause [B) | MA,
{of Sub-Section (BA) of Section 21, ascertainad
{ |y the Infterim Resolution Professional |
13 Mames of Inschvency Professionals identified | NA,
fo act a5 Authonsed Representative of Crediars
in & Class {Three narmes for sach class)
[14! {a) Relavanl Forms and () Detais of [ NA
| Authorized Representatives ane available at; |

Motice is hereby given that the Mational Campany Law Trizunal, Allehsbad Bench, has crdered tha
cormmencement of a conporabe INSOOMENECY FRsoUlon process of the Acoord Hydiragir -:Ps'hhm.-ajl
Private Limited, vids ardar dated 07112023, m Compary Patfian Mo, CP (1B} MO 102AL0M2022,
The craditors of Accord Hydroaie (Pakhesa) Private Limited are hereby called wpon fo submit their
clalms wath proof on or before 2411102023 %0 the inerim mesolution professional at the address
manficried againsteniry Mo, 10 only.

The Financial Creditors shall submit their proof of claims by electmnic means anly, All ather creditars
miay submit the cialms with proaln persan, by postor by electronic means. The proof of claims i5 b bej
submitted by way of the following specified formes along with documeniary pract in suppart af their
claims.

Form B- for claims by Operational Credilors (axcepl Workmen and emglovess),

Form C-for Claims by Financial Craditors,

Form 0= for Claims by a workman and emiploves,

Farm E-Tor Claims by aulborized Heprasaniativa of workmen and employaes,

Form-F-fior Claims by crediors other than financial creditors and operabanas] creditors.

Imorder to get the copy of fomm. you may download the above mentioned farms from the website as)
prescribed undar Insalvency and Bankrupbcy Board of India (Insalvancy Resolulion process far
corporaie persons)] Regulation, 2016,

Submisgion of false or misleading proafs of cialm shall atiract penallies. All claimants are advised o
nvanabéy mention hair PAM, emailid and phans numiber inha claim farms.

Sdl.

[Bhim Saln Gayal)

Dabe: DE112033 Interim Resolution Professlonal
Place: Mew Delhi Regn. No. EBEIPADDIPNGD0T2E2018- 1012216

financiie&. epﬂ .in

New Delhi

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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AKARA CAPITAL ADVISORS PRIVATELIMITED = |

60, THIRD FLOOR, ARJUN NAGAR, KOTLA MUBARAKPUR, NEW DELHI-110003
CIN: U74110DL2016PTC290970

~ STATEMENT OF UN-AUDITED FINANCIAL RESULTS FOR THE QUARTER AND

| 101t

Eiamsue: 1.74899D1.1983PL.C016586
T, Prafe: wi-50, BT 96, Wi-aie ATde, Jce doarer-1, os feeo-110048
Jaarse: www.fsl.co.in e 011-2925860, Hrer: 011-41630436, 41634701
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